CENTRAL ADMINISTRATIVE TRIBUMAL
ALLAHABAD BENCH, ALLAHABAD.

Allahabad this the 23rd day of April, 2004.
original Application No. 668 of 2003.

Hon'ble Mr, Justice S,R. Singh, Vice=chairman. : Ry
Hon'ble Mr. D.R. Tiwari, Member=- A. 2 =

Amarnath Dev Pandey 5/ Sri Krishna Dev Panedy,
Gramin Dak Sevak/BExtra Jepartmental Branch Postman,
vill. shivpur-Ramgarh. Tehsil- nobertsganj,

Distt. Sonkthadra..

T N T T .hp[filicarlt.

counsel for the applicant :- 5Sri Sanjay Kumar

1., Union 8f Inlia thraugh Secretary, “|o comnunicatinn,
D/o Poests, New Delhi.

2. Superintendent o2f Post 0ffices, “lirzap.ir "ivision,
Mireza pur.

3« Sub Divisional Inspector, Past Offices, Robertsganj
s division, Sonbhadra.

4. Sub Postmaster, Ramgarh, Sonbhadra.

L O R O .QE‘ SP?nJeﬁtS

counsel f£or the reqpvﬂjents += Sri R.C. Joshi

By Hon'ble Mr. Justice S.R., Singh, VC.

This O0.A i=s directed against the order 4t .05.06.2003

served on the applicant on 12.06.2003 whereby the applicant

has been put off duty by the Superintendent of Post Offices,
Mirzapur. We find no ground made out for interference at this
stage except to the extant of issuing a direction to
superintendent of Post Offices, Mirzapur to hold the enguiry

in respect of the charge on which the applicant has been put

off duty as early as possible preferably within a period ]
Of three months £rom the date of comnmunication of this order.

The 0.A 15 disposed of accordingly at the adalssion
stage it self with above stated terms. No costs.
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